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JOTH Mhi of BatlfeMi tor Wac 
Bttrftatten txfc la NeyreH Ucntte 

Cororation

1010.  SHRI A. MURU ESAN Will 
the Minister of ENER  be leased 
to state

(a) hether it is a tact that a li
cations Teceived tra the Harlans, 
for doin business in distribution of 
lico urea, by the Neyveii Linite 
Cororation have not been consider
ed favourably if so, hy and ho 
any Harijans have a lied and the 
details thereof and ho any Hari
jans ore  enaed  in  distribution 
ork no  and

(b) is it the olicy of the overn
ent to sho concession in  ivin 
contracts to the Harijans and if so, is 
it bein  i le ented  in  Neyveii 
Linite Cororation

THE MINISTER O STATE IN THE 
MINISTR  O  ENER   (SHRI 
JANESHWAR MISHRA)  (a) and
(b)  The existin olicy in Neyveii 
Linite Cororation does not rovide 
for secial considerations for Harijan 
a licants for a oint ent as distri
butors for Leco and as urea stockists 
hich is ade on co ercial consi
derations such as financial status trade 
exerience,  ossession of arketin 
facilities etc. The details of Harijans 
enaed in distribution  etc. are not 
available as this infor ation i* not 
included in the  a lication  for s 
rescribed at the ti e of aardin 
distribution contracts by Neyveii Li
nite Cororation.
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Dealer of CookHif n hi unjab

1022. SHRI ANESHWAR 
RASAD ADAV 

CHOWDHR BALBIR 
SIN H

Will the Minister of ETROLEUM, 
CHEMICALS AND ERTILI ERS be 
leased to state

(a)   hether it is a fact that in 
unjab even at the district head
uarters there la no dernier of as 
(cookin as)
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(b) if so, the nu ber and na es ot 
*t h districts in unjab and

(c) the stes overn ent roose 
to take for the oenin of cookin as 
dealershi in these district*

THE MINISTER O ETROLEUM, 
CHEMICALS  AND  ERTILIERS 
(SHRI H. N>  BAHU UNA)  (a)
resently, cookin as is not bein 
arketed at so e of the district head
uarters in the State of unjab.

(b)  Cookin as is not resently 
arketed at the folloin eiht dis
trict head-uarters Bhatinda, arid- 
kot, ero ur, urdasur,  Hoshiar- 
ur, Kaurthala, Ruar and Sanrur.

(c) With the anticiated lare-scale 
availability of cookin as in the 
country around 190 onards, it ay 
be ossible to extend the arketin 
of cookin as in due course to the 
uncovered areas based on the follo
in

(i)   Anticiated custo er  oten
tial ,   

ii) Nearness of the arket fro 
the source of su ly

ii) Availability of safe'conve
nient ode of transort

(iv) Maxi u utilisation of dis
tribution eui ent and

(v) Viability in oerations.

Soviet Assistance to Mathura Refinery

102.  SHRI  ABITRA  MOHAN 
RADHAN Will the Minister of 
ETROLEUM,  CHEMICALS  AND 
ERTILI ERS be leased to state

(a) hether the Mathura Refinery 
is coin u ith Soviet assistance 
and collaboration

(b) if so, hen the rotocol for 
technical and econoic cooeration 
Was ained—

(i) hen as the final contract 
sined

(11) the na e of the Soviet Tix  
ith ho the ftnl contract as' 
ade

(iii)  hen and ho uch did the 
Soviet fir su ly the eui ents 
and the drains and

(c)  hether Russian fir ade any 
delay in su lyin the achines and 
drains

THE MINISTER O ETROLEUM, 
CHEMICALS  AND  ERTILIERS 
(SHRI H. N. BAHU UNA) (a) to
(c). The reuisite infor ation is bein 
collected and ill be laid on the Table 
of the House.

Settin u of hoshatic ertiliser 
actory at avadee

102. SHRI  ABITRA  MOHAN 
RADHAN Will the Minister of E
TROLEUM, CHEMICALS AND ER
TILI ERS be leased to state

(a) hether there is a roosal to 
set u a Rs. 120 crore hoshate ferti
lier factory at aradee in Orissa and

(b) if so, (i) hen ill the roosal 
aterialise and (ii) hence the ra 
aterials ill co e for the urose

THE MINISTER O ETROLEUM, 
CHEMICALS  AND  ERTILI ERS 
(SHRI H N. BAHU UNA) (a) There 
is a roosal for settin u a hos
hatic fertiliser lant at aradee en
visain the anufacture of ,00,000 
tonnes of tOfi in the for of co
lex fertiliers.

(b)  The rearation of a detailed 
feasibility reort hich ill cover, in* 
ter-alia, the source of ra aterials 
su ly etc. is on hand.

Inot   end  Steel  roduction 
ha ered du to irreular ss fr 

of Cokin Coal

1025. SHRI  ABITRA  MOHAN 
RADHAN Will* the Minister of 
STEEL AND MINES bo leased to 
state

(a> hether it is a fact that either 
due to less or irreular su ly of




